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[Shri Shyam Sunder Mohapatral.
students two eggs, or a fish a day, or
little mutton two or three times, why
should we laugh? It is a poor coun-
try and our attitude and behaviour
has become the attitude of the poor
man.

We want good food. The question
is, who will run the canteen. I will
prefer the students to run the can-
teenn and manage it Now-a-days,
even the railway canteen has ,'one to
the dogs You find the tea and other
things rotten. It seems as if we have
all become thieves and dacoits. Onece
I saw the picture Ham Sab Chor Han.
All of us have become immoral be-
cause society has gone down to the
level of dishonesty,

Let the students run the canteen
and if there is any shortage of money,
I will request the hon. Minuter to
subsidise it to the extent that the
food is betier and congenal for an
atmosphere of learning.

I now ask a question, whether the
students wi1ll be given better food
than what they are taking today and
it there 1s any financial difficulty,
whether the Minister will intervene
and use his good offices to see that
some subsidy is given.  Secondly,
would it be possible to invite the stu-
dent leaders as special invitees to im-
portant meetings of the Execullve
Council?

PROF. S. NURUL HASAN: I have
already answered the question that
the pattern of subsidy cannot be
decided only on the basis of one uni-
versity. It is a question on which
an overall view will be taken.
Becondly, Sir, I have further stated
thut 50 per cent of the students of the
pre-research level and larger propor-
tion of the ressarch level are already
in receipt of what in the present situa-

not that all the students are being
thrown at the mercy of the market
mechanism. Within these constraints,
whatever iz possible is being done to
wmnuam_

on Cement
Industry (St.)
COMMITTEE ON PRIVATE MEM.
BERS' BILLS AND RESOLUTIONS

PrrrY-rourTe REPORT

SHRI G. G. SWELL (Autonomous
Districts): I beg to present the Fifty.
fourth Report of the Committee on
Private Members’ Bills and Resclu-
tions.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

Firry-sxvENTH, FIFTY-EIGHTH AND
Frrry-NINTH REPORTS
SHR] NAWAL KISHORE SHARMA
(Dausa): 1 beg to present the follow-
ings reports of the Committee on pub.
lic Undertakings:

(i) Fifty-seventh Report on
action taken by Government
on the recommendations con-
tained in their Thiety-fourth
Report on Indian Telephone
Industries Ltd,

(ii) Fifty-eighth Report op achion
taken by Government on the
recommendations contawned
in their Thirty-eighth Repert
on the Hindustan Machine
Tools Ltd.

(ili) Fifty-ninth Report on action

in their Forty-seventh Re.
(India) Ltd.



